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Special Police Establishment for dis­
posing of in the black market elec­
tric goods worth several lacs of 
rupees obtained under an import 
licence and intended for use in the 
developmet of Gandhidham;

(b) if so, whether the case ended 
in conviction and whether the sen­
tence was enhanced by the High 
Court in appeal; and

(c) whether it is also a fact that 
this Managing Director could elude 
the law for nearly three years on 
medical grounds and never went to 
jail until he obtained pardon from 
the Governor?

The Minister of State in the Minis­
try of Home Affairs (Shri Uathi):
(a) and (b). Yes, Sir.

(c) The Managing Director was not 
lodged in a jail but remained as an 
in-patient in St. George Hospital, 
Bombay, till 13-12-1961 when he v/as 
released on parole. He continued to 
be on parole until he was granted 
pardon by the Governor of Bombay 
under article 161 of the Constitution.

Central Government Employees 
Consumer Co-operative Store

/  Shri Himmatsinghji:
\  Shri Yashpal Singh:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether it is a fact that the 
Central Government "Employees Con- . 
sumer Co-operative Slore had issued 
a circular asking the lower-paid staff 
to purchase cycle tyres and tubes 
from them;

(b) if so, whether it is also a fact 
that more than one month has elaps­
ed and still no tyre or tube was 
made available to Government ser­
vants; and

(c) the reasons therefor?
The Deputy Minister in the Minis­

try of Home Affairs (Shrimatl 
Chandrasekhar): (a) A circular was 
issued on the 20th January, 1964. to

the effect that cycle tyres and tube* 
in limited quantities would be avail­
able for sale at the Store to the lower- 
paid employees only on a restricted 
basis;

(b) The Stores has been able to 
secure a monthly quota of only 200- 
tyres and 200 tubes. Two consign­
ments, which have so far been re­
ceived, were sold off immediately.

(c) Does not arise.
Andaman and Nicobar Islands

1527. Shri Hari Vishnu Kamath:
Will the Minister of Home Affairs be
pleased to state:

(a) whether he is aware of the fact 
that Andaman and Nicobar Islands 
were renamed as Swaraj and Shaheed 
islands by Netaji Subhas Chandra 
Bose after their liberation from Bri­
tish bondage in 1944;

(b) if so, whether Government pro­
posed to adopt the change made by 
Netaji; and

(c) if not, the reasons therefor?

The Minister of State in the Min­
istry of Home Affairs (Shri Hathi):
(a) The Government have no infor­
mation.

(b) an,d (c). The question does not
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Suspension of Shri R. P. Kapur

1529. Shri Kapur Singh: Will the 
Minister of Home Affairs be pleased 
to state:

(a) whether an explanation of Shri 
R. P. Kapur, I.C.S. was called for be­
fore the Central Government issued 
order placing him under suspension; 
and

(b) if not, whether it amounts to 
violation of the rules governing the 
Government servants?

The Minister of State in the Minis­
try of Home Affairs <Shri Hathi):
(a) and (b). No, Sir.

Regional Institute of Technology 
In Hyderabad

1530. Shri Laxmi Dass: Will the
Minister of Education be pleased to 
state:

(a) whether the Andhra Pradesh
Government have requested the Cen­
tral Government to set up a Re­
gional Institute of Technology in 
Hyderabad; and ^

(b) if so, the action taken in this 
connection?

The Minister of Education (Shri 
M. C. Charla): (a) and (b). A Re­
gional Engineering College has al­
ready been set up at Warangal and
no request has been received from 
the State Gofvemment for another 
regional institute.
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^ f ^ T  ^  T̂ r I  I

All India Teachers’ Federation

1532. Shri Harish Chandra Matliur:
Wiir the Minister of Education be 
pleased to state:

(a) whether any representation
from all India Teachers’ Federation 
have been received by Government; 
and

(b) if so, their demands and the 
Government’s reaction thereto?

The Minister of Education (Shri 
M. C. Chagla): (a) Yes, Sir. A re­
presentation has been received from 
All India Secondary Teachers’ Fede­
ration.




